BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE AT CHENNAI

0.A.No.4 of 2022

JAGANATHSAMY : Petitioner

-Versus-

The Member Secretary,
Tamil Nadu Pollution Control Board,
& 7 - Others : Respondents

MEMO FILED BY THE RESPONDENTS NO.2,3,4 & 7
It is submitted that on behalf of the respondents as follows:-
1. It is submitted that vide order dated 3.1.2023 this Hon'ble Tribunal
directed the respondents herein to file consumption details of the 8™
respondent Service connection No.03310011346.

2. Itis submitted that initially 61KW availed by the 8" respondent. Currently
8" respondent is availing 112 KW.

3. Itis submitted that details of consumption is enclosed herewith this memo
and the same may be taken on record.

4. Hence it is most humbly prayed that this Hon’ble Tribunal may be pleased
to record this memo and thus render justice.

Dated at Chennai this the 18" day of April 2023

Counsel for the Respondents N}Z,
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‘_s_;/;T_SC NO 310011346 Bill Details From 01.01.2022 t0 31.03.2023
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Total Unitg Total Unit4 Demand Bill
Month Consuption Charges (Rs) Other Charges(Rs) |AmountIn Rs
Jan-22 800 5080 4295 9375
Feb-22 520 3302 4411 7713
Mar-22 360 2286 4034 6320
' Apr-22 280 1778 4154 5932
May-22 200 1270 4022 5292
Jun-22 1760 11176 4584 15760
Jul-22 3120 19812 5023 24835
Aug-22 2120 13452 4705 18157
Sep-22 3160 23222 13429 36651
| Oct-22 5720 45045 19502 64547
| Nov-22 5680 44730 17517 62247
| Dec-22 2640 20790 18275 39065
Jan-23 5000 39375 19211 58586
| Feb-23 7960 61451 20398 81849
| Mar-23 10960 84611 21658 106279
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